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CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH, CUTTACK, EY) ' 

ORDER SHEET 

COURT NO.: 1 

25.07.2017 

O.A./260/469/2015 	 BHIMASEN OJHA 
-v!S-

CPWD 
ITEM NO:19 

FOR APPLICANTS(S) Adv. 

FOR RESPONDENTS(S) Adv.: 

Notes of The Registry 	 Order of The Tribunal 

Q_€ Heard Ld. Counsels for both the sides. The Memo dated 
24.07.2017 is taken on record. The O.A. stands disposed of 
being withdrawn. 
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MEMBFR(J) 
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